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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 19th February, 2026

S.0. 951(E).— In exercise of the powers conferred by section 162 of the Motor Vehicles Act, 1988
(59 of 1988), the Central Government hereby makes the following amendment in the notification of the Government of
India, in the Ministry of Road Transport and Highways number S.O. 2489(E), dated 4™ June, 2025, published in the
Gazette of India, Extraordinary, Part II, Section 3, Sub-Section (ii), dated the 5" June, 2025, namely: —

2. In the said notification and the Annexure thereto, for the words “Cashless Treatment of Road Accident Victims
Scheme” wherever they occur, the words, brackets and letters “Prime Minister - Road Accident Victims’ Hospitalisation
and Assured Treatment (PM-RAHAT) Scheme” shall be substituted.

[F. No. RT-11028/1/2026-MVL]
MAHMOOD AHMED, Addl. Secy.

Note: The principal notification was published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (ii), vide notification number S.0. 2489(E), dated the 4 June, 2025.
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